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KOTAK FIRE SECURE 
 

ADD ON COVER WORDINGS 
 
DAMAGE TO BUILDING (OCCASIONED BY THEFT) 
 
This cover includes damage to building caused by theft or attempted theft excluding damage 

i. More specifically insured by or on behalf of the insured 
ii. In respect of any building which is empty or not in use 

 
Notwithstanding anything herein stated to the contrary, it is hereby declared and agreed that the cover 
provided under this policy shall extend to cover damage to the premises for which the insured is responsible 
by burglary, housebreaking or robbery or any attempt threat, provided there is visible evidence of forcible 
and violent entry into or exit from the premises and provide that the liability of the company shall not exceed 
in aggregate the sum mentioned in the schedule. 
 
This extension of coverage does not increase the limit of liability provided in the policy 
 
Nothing herein contained shall be held to vary, alter, waive or change any of the terms, limits or conditions 
of the policy, except as hereinabove set forth. 
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